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REGISTRATION CERTIFICATE

No. O. 6454/2018. 11th October 2018.

| do hereby certify in exercise of the powers
conferred upon me under Section 7 of the Kerala
Co-operative Societies Act, 1969 (Act 21 of 1969) that the
following Society, the particulars which is furnished in
the Categorical Statement is registered by me today as a
Co-operative Society under the said Act on the basis of
limited liability and that the bye-laws of the
undermentioned Society is also hereby registered under
the said section.

Categorical Statement

1 Name and Number of the Sodetly—Ochira Panchayath
Multipurpose Co-operative Society Ltd. Q. 1676.

2. Date of Registration—11-10-2018.

Gaz. No. 43/2018/DTP (Co-operative).

3. Address—Ochira P. O., Kollam.
4. Liability—Limited.
5. Areaof Operation—Whole area of Ochira Panchayath.

6. Main Objects—To encourage thrift and savings

among the members to provide loans.

7. Type of Society—Multi-purpose Co-operative
Societies-Not Applicable-as per Rule 15-13

8. Authorized Share Capita— 90,00,000 lakhs.

9. Maximum Borrowing Power—150 times of paid up

Share Capital Plus Reserve Fund.

Office of the Joint Registrar of
Co-operdive Socidties (Generd), (=)
Kollam. Joint Registrar (General).
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REGISTRATION CERTIFICATE

No. O. 4508/2018/R.dis. 27th September 2018.

| do hereby certify in exercise of the powers
conferred upon me under Section 7 of the Kerala
Co-operative Societies Act, 1969 (Act 21 of 1969) that the
following Society, the particulars which is furnished in
the Categorical Statement is registered by me today as a
Co-operative Society under the said Act on the basis of
limited liability and that the bye-laws of the
undermentioned Society is also hereby registered under

the said section.

Categorical Statement

1 Name and Number of the Society—M undakayam
Agricultural Improvement Co-operative

Society Ltd. K. 1221.

2. Date of Registration—27-9-2018.

3. Address—Mundakayam P. O., Kottayam District.

4. Liability—Limited.

5. Areaof Operation—Mundakayam Grama Panchayath
only.

6. Main Object—As per Clause 3 of the Registred

Bye-law.

7. Type of Society—Other Primary Credit Societies-
(ii) Agricultural Improvement Co-operative

Societies-as per Rule 15-1(C) (ii).
8 Authorized Share Capital— 11,00,000 lakhs.

9. Maximum Borrowing Power—100 times of paid up

Share Capital Plus Reserve Fund.

Office of the Joint Registrar of
Co-operative Socidties (Generd), (=)

Kottayam. Joint Registrar (General).
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REGISTRATION CERTIFICATE

| do hereby certify in exercise of the powers
conferred upon me under Section 7 of the Kerala
Co-operative Societies Act, 1969 (Act 21 of 1969) that the
following Societies, the particulars which are furnished in
the Categorical Statement is registered by me today as a
Co-operative Societies under the said Act on the basis of
limited liability and that the byelaws of the
undermentioned Societies are also hereby registered under
the said section.

Categorical Satements
@
No. O. 2779/2018. 7th September 2018.

1 Name and Number of the Society—Alathur Taluk
Pensioners Co-operative Society Ltd. P. 1442,

2. Date of Registration—7-9-2018.

3. Address—Alathur P. O., Paakkad Dt., Pin-678 541.

4. Liability—Limited.

5. Areaof Operation—Alathur, Kavassery, Tarur,
Erimayur, Melarcode, Puthucode, Kannnambra,
Vadakkanchery, Kizhakkanchery, Vandazhi,
Peringottukurissi, Thenkurissi, Kottayi,
Mathur, Kuthanur, Kuzhalmannam
Panchayaths in Alathur Taluk.

6. Main Objects—Accepting deposits and lending
Loans and conduct welfare and promotional
activities to Pensioners.

7. Type of Society—Miscellaneous Societies— (3)
others—(i) Not falling in either of the above
sub dases as pa Rule 1512 (3), ().

8 Authorized Share Capita— 1,000 lakhs.

9. Maximum Borrowing Power—150 times of paid up

Share Capital Plus Reserve Fund.
(2
No. O. 2828/2018. 21st August 2018.

1. Name and Number of the Society—K uzhalmannam
Pravas Welfare Co-operative Society Ltd. P
1441,

2. Date of Registration—21-8-2018.

3. Address—Near Panchayath Office
Peringottukurussi P. O., Pin-678 574.

4. Liability—Limited.

309

5. Areaof Operation—Peringottukurussi, Kottayi,
Mathur, Kuzhalmannam, Thenkurissi,
Kuthanur, Panchayaths in Alathur Taluk,
Palakkad District.

Main Objects—Welfare of the Pravasi and their
family members.

Type of Society—Miscellaneous Societies—(3)
others—(i) Not faling in either of the above
sub dases asper Rule 15-12 (3), (i).

Authorized Share Capital— 500 lakhs.

Maximum Borrowing Power—150 times of paid up
Share Capital Plus Reserve Fund.

Office of the Joint Registrar of
Co-operdive Socidties (Generd),
Pd akkad.

(&d)
Joint Registrar (General).
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